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Power be pleased tD state: 

(a) whether the GDvernment of 
Orissa have approached the Central 
Government for additional help for 
developing their power and irriga-
tional potential during 1966-67; 

(b) if so, the details of the schemes 
for which additional help has been 
asked for during 1966-67; and 

(c) GDvernment's reaction thereto? 

The Minister of Irrigation and 
Power (Shrl Fakbruddln Ahmed): 
(a) ND. 

(b) and (c). Do not arise. 

Ceatral Sales To Aet 

851. Sbrl Dbuleshwar Meeoa: 
Shrl . BamaehaDdra tJlaka: 

Will the Minister Df Fbwlee be 
pleased to refer tD the reply given to 
Unstarred Question ND. 117 Dn the 
4th NDvember, 1965 and state: 

(a) whether the proposals of the 
Stale Governmenta to amend the 
Central Sales Tax Act have since been 
examined; and 

(b) if so, the results thereof? 

The Minister of FiDaDce (Sbrl 
Sachlndra Chaadhllrll: (a) and (b). 
The matter is still being examined in 
cDnsultation with the State GDvern-
ments. 

L.I.C. BaaIn_ 

851. Shrt Dhuleshwar Meena: 
Shrl Bamachaadra tJIaka: 

Will the Minister of FiDaDee be 
pleased to state: 

(a) whether there is any faU in the 
business of the Life Insurance CDr-
pDration during 1985-88; and 

(b) if 80, the reasDOS therefor' 

The MiDlIIter of "lDaDee (8hrl 
8adIIndn Cha1Ulhart): <a) No, Sir. 

On the contrary, the to.l business 
during the IIrst three quarters of 1965-
66 shDwed a rise by 8.9 p.c. compared 
to the cDrresponding periDd Df 1984-
65. 

(b) DDes not artse. 

L.I.C. Loaa for Boase Bulldlng 
Parposes ID "-

154. Shrt P. B. Chakravertl: 
Shrl P. C. BorOHh: 

Will the Minister of Works, Boua-
ID, aad tJrbaD Developmeat be pleas-
ed tD state: 

(a) the amount advanced by the 
Life Insurance CorpDration for hDuse-
build.ng purposes under the Low In-
CDme and Middle IncDme GrDup 
Housing Schemes in Assam in 1964 
and 1965; 

(b) the amDunt advanced under 
these schemes in these years in Dther 
Statea by the L.I.C. and the total 
9mount earmarked for these schemes 
in theSe years and how much in all 
Was actually advanced. 

(c) the nature and extent of secu-
rities required under the rules tD en-
sure repayment of the mDney ad-
vanced; and 

(d) whether it Is a fact that the 
pledging Df the hDuse built and or 
the land Dn which it is cDnstructed is 
nDt cDnsidered sufficient for purposes 
of security, whatever its value, unless 
the pDlicies of proper amDunt. are 
pledged fDr the purpose' 

The Mlalater of Wo ...... BoasiDc and 
Urban Development (Sbrl Mohr 
ChaDd KlIanDa): (al and (b). A .tate-
ment is laid on the Table of the House 
[PlGced in Libr<1T1/. See ND. LT-&515/ 
88]. 
Life Insurance CDrporatiDn funds are 
nmde available every year in the 
shape Df packalle allDcations to the 
State GDvernments, whD make 
scheme-wise distributiDn for diJferent 
housing schemes, according to their 
needs. 

(c) Detailed Rules for the grant of 
loan. under the various houotnl 
are framed by the State Governments 
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themselves in accordance with the 
local conditions and requirements. 
Normally, the land and the houses 
built thereon have to be mortgaged 
with the State Government as securi-
ty. Some State Governments also 
take personal sureties in addition. 

(d) No. 

Nature Care S,.tem 

855. Sbrl Bam Haddl Y.dav: 
SbrimaU Ramdalarl SIaha: 

Will the Minister of Health aad 
....... 1Iy PlaaniD~ be pleased to .tate: 

(a) whether Government have 
given any cons'deration to the Nature 
Cure System In the country; 

(b) if so, whether Government 
have received the Report of the AII-
India Convention of Prakritic Chikhsa 
held near Chandigarh recently; and 

(c) if 10, Government'. reaction 
thereto? 

The Mlalst .. or Health aDd I' ... U,. 
PlaDDla~ (Dr. SuuUa N.Yar): (a) 
Yes. The Government is being 
advised by a Nature Cure Advisory 
Committee for the development 01 this 
system in the country. Grants are 
being gi ven to various insti lu tions on 
the recommendations of this Commit-
tee for research and training In 
Nature Cure. 

(b) No. 
(c) Does not ariae. 

BraDCIa oIIIce of __ "0 BaH ., 
ladla at G ...... tI 

858, Sbri Buumatarl: Will the 
Minister of PIa_ be pleased to 
state: 

(a) whether it is a 'act that the 
Reserve Bank ot India have accepted 
a proposal to convert the Bank's Sub-
office at Gauhatl a full-ftedged branch 
offtce; and 

(b) it 10, when the p~ I. 
'iltely to be materiallled? 

Tbe Mlalster of l'tnaDee (Sbrl 
S.cbladra Chaudburl: (a) and (b). 
Yes. An integrated branch of the 
Reserve Bank will be opened .. t Gau-
ba Ii, as soon as a building has been 
constructed. 

BedO.eJ0PDlOllt of TJmarpar, Delbl 

857. Sbrl Sblv CharaD Gupta: Will 
the Minister of Works, Hoasiq uuI 
UrbaD Develop ..... at be pleased to 
state: 

(a) whetber It is a fact that a 
Redevelopment plan of Timarpur 
area has been prepared by Govern-
ment; 

(b) whether it I. allo a taet that a 
large nwnber of quarter. are \yin, 
vacant for the last several montbs; 

(c) when these quarten will be 
demolished; and 

(d) when the next phase at cons-
truction will be taken in hand and 
when it is likely to be completed? 

The Mla1sier of Worlla, HoWlln~ and 
Urban Development (Sbrl lIebr 
Chaad Khanna): (al Yes. 

(b) and (c). Action was Initiated to 
get 50 dilapidated quarters vacated 
and demolished so that the next phase 
at the redevelopment prollrmme 
could be taken up. All quarten, elt-
cept one, bave been wcated. The 
quarten are likely to be demolished 
and the lite cleared by the middle of 
this year. 

(d) Tbe commencement and cum 
pletion of tbe next phase depend. 
upon the aV'3ilability of funds. 

Air Cundltlonlq of Ceatnl 
Gove...-t 0IIkla 

858. Sbri DaMna.. Deb: Will the 
Minister of Works, Bo...... .... 
Urban Developmeat ·be plealed 
to state the total amount spent lor 
air-conditionin, the Central Govern-
ment offices arter the declaration ot 
National Emergency In 18621 

The MIaIAe. of Worlai, B-aa~ ... 
Urbaa De.elopmeai (8br1 lIeIIr 




